Name of the corporate debtor: SHREE SANT KRIPA APPLIANCES PRIVATE LIMITED in CIRP

Annexure-8

List of operational creditors (other than Workmen, Employees and Government Dues) as on 22/12/2025

(Amount in X)

SI. [Name of creditor Details of claim received Details of claim admitted Amount ofAmount of | Amount of| Amount of claim under Remarks, if any
No. contingent |any mutual |claim not |verification
claim dues, that admitted
- - - " may be set
Date of receipt Amount claimed | Amount of Nature of claim  [Amount |Amount ‘Whetehr % of i
claim covered |covered by [related voting °
admitted by guarantee |party? share in
security CoC
interest

1|Sach Telecom Private Ltd. 13-11-2025 32,61,84,678 0|Supplier, dealer No No No NA 0| 0| 32,61,84,678|interest Rs. 212123621~ Court Case is
pending

2|SBICAP Trustee Company Ltd. 13-11-2025 3,84,763 3,54,000 |Service provider  [No No No NA 0 30,763 |Penal interest of Rs. 30763

3| Smartpaddle Technology Pvt Ltd. 12-11-2025 1,89,30,736 0|Supplier, dealer No No No NA 0| 0| 1,89,30,736
interest on delayed payment claimed Email sent on Dec 22 2025 seeking clarifications

4|Samsung India Electronics Pvt Ltd 28-11-2025 206642010 0| Supplier No No No NA 0 0 206642010 [ o cent on Dec 9 2025 secking
clarifications, The matter is under
arbitrartion

5| Mobicloud Technologies Pvt Ltd. 21-11-2025 22,62,757 0| Supplier No No No NA 0 0 22.62,757 | Email sent on Dec 22 2025 seeking
clarifications

6|Rajshree Agencies 26-11-2025 1,30,00,000 0] Supplier No No No NA 0 0 1,30,00,000 |Email sent on Dec 22 2025 seeking
clarifications

36.07.62.934 3.54,000 0 36.04,08.934




